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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 465/2023

IN THE MATTER OF :
ASHISH SHARMA APPLICANT
VERSUS
STATE OF U.P. RESPONDENT

REPLY ON BEHALF OF PROJECT PROPONENT- M/S
GAURSONS PROMOTERS PVT LTD

MOST RESPECTFULLY SHOWETH:

1. At the outset, the answering Project Proponent- M/s Gaursons Promoters
Pvt Ltd, disputes and denies the contents of the above captioned OA
registered by this Hon’ble Tribunal based on an e-mail received from
Applicant under reply as if traversed seriatim unless specifically
admitted herein and therefore no part of the OA should be deemed
admitted for want of a specific denial. 7

2. That the answering Project Proponent “M/s Gaursons Promoters Pvt Ltd”
is a private limited company having its registered -office at Office no.-
F-101, First Floor, Plot no. 2/3, Ashi‘sh Commercial Complex, LSC, New
Rajdhani Enclave, East Delhi-110092 (Hereinafter as “GPPL”). The
present reply is being filed, signed and verified by Dhruv Gupta,
presently working as Assistant Manager - Legal with GPPL and is duly
authorized to represent GPPL in terms of the Board Resolution dated
04.09.2021. The said Authorized Representative is well conversant with
the facts and circumstances of the present matter based on records and

information as maintained by the GPPL in relation to the present matter.
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True copy of the Board Resolution dated 04.09.2021 is marked and

annexed hereto as Annexure: P/1.

. The Project 14th Avenue / GC-14 “Gaur City 2” at plot no.-GH-03,
Sector-16C, Greater Noida (U.P.) is a group housing project which has
been developed by GPPL (Hereinafter as “Project”). The said Project
consists of total 21 towers comprising of a total of 4693 flats. Presently,
there are 3800 families residing in these complexes. The Project
Proponent has diligently arranged for Solid Waste Management in strict
compliance with the regulations stipulated in the Solid Waste
(Management & Handling) Rules, 2016 published on 08.04.2016 by
Ministry of Environment, Forest and Climate Change (MoEFCC), New

Delhi and is not contravening any provisions of the said rules.

. That the Applicant Mr. Ashish Sharma, is the resident of Flat no. 16066,
in Tower-1, at the Project developed by GPPL. The Applicant approached
this Hon’ble Tribunal vide an email raising issues qua solid waste
management by the Project Proponent supported with two photographs
of the Garbage Room in baserhent of Tower-I. It is most relevant to
submit here that the Organic Waste Composter (OWC) /Garbage Room,
which is located underneath Tower-I in Basement 1.is duly approved and
sanctioned by Greater Noida Authority. True Copy of the GNIDA
approved and sanctioned map depicting OWC Room location is marked

and annexed hereto as Annexure: P/2.

. The Applicant has malafidely concealed the true and correct facts and
has presented incomplete facts before this Hon’ble Tribunal, during the
hearing conducted on 03.08.2023. It is most humbly submitted that
Organic Waste Composter (OWC) /Garbage Room, which is located

underneath Tower-1 in Basement 1 is duly approved and sanctioned by

Greater Noida Authority and the Project Propenent-takes alP measuies for
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effectively running the said set up and takes all due measures for its up
keep. Since the OWC is a machine set up, usual wear and tear in
functioning of the same is likely to cause some leakage but the same is

periodically checked for and fixed by the Project Proponent.

6. That this Hon’ble Tribunal has been pleased to register the email dated
10.05.2023 written by the Applicant as the above captioned OA. Vide
order 03.08.2023 this Hon’ble Tribunal directed constitution of a Joint
Committee to ascertain the factual position and take appropriate remedial
action with regard to the issue raised by the Applicant. Accordingly, a
Joint Committee comprising of Uttar Pradesh State Pollution Control
Board, the Commissioner, Municipal Corporation, Greater Noida and the

District Magistrate, Gautam Budh Nagar was to be constituted:-

i.  to meet within one week;
ii.  to undertake visits to the site;
ii.  to look into the grievances of the Applicant;

iv. to associate the Appliéant and Representétive of the concerned

Project Proponent;

v. to verify the factual position particularly compliance with the

Solid Waste Management Rules, 2016; and

vi. to take appropriate remedial action by following due course of
law and giving opportunity of being heard to the Project

Proponent.

7. That in compliance of the order dated 03.08.2023 passed by this Hon’ble
Tribunal, the Joint Committee inspected the Project site on 14.09.2023
in presence of the Project Manager. Pursuant to the said site inspection,
on 28.10.2023, the Project Proponent receiveg A letter dated 444092023 L td.
o

Authorised Signatory
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issued by the Regional Officer, Uttar Pradesh Pollution Control Board,
Greater Noida bearing reference no. 696/NGT-67/2023. Vide the said
letter dated 16.09.2023, inter alia details and documents regarding solid
waste management, arrangement of disposal of waste, plant and
machinery, manure generation from organic waste, site identified for
collection of waste, dustbins, purchase of anti-smell chemicals etc. were
sought from the Project Proponent.

. That a detailed reply dated 03.11.2023 on behalf of GPPL- the Project
Proponent to the aforesaid letter dated 16.09.2023 was communicated to
the Regional Officer, Uttar Pradesh Pollution Control Board, Greater
Noida along with all requisite annexures which comprised of all data,
facts, figures and approvals wherever necessary. True Copy of Response
dated 03.11.2023 on behalf of GPPL to Letter Dated 16.09.2023 issued
by the Regional Officer, Greater Noida Uttar Pradesh Pollution Control
Board bearing reference number 696/NGT-67/2023 is marked and
annexed hereto as Annexure: P/3.

. That the most relevant excerpts of the detailed reply dated 03.11 2023 on

behalf of the Project Proponent are summarlzed below:

COMPLIANCE IN TERMS OF SOLID WASTE (MANAGEMENT &
HANDLING) RULES, 2016 PUBLISHED ON_08.04.2016 BY
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE
CHANGE (MOEFCC), NEW DELHI

A) A Garbage Agency has been appointed for implementation of
Solid Waste Management System by GPPL.

B) Two distinct dustbins (Green and Blue) are provided to facilitate
waste segregation, primarily categorized as Dry and Wet Waste,

allocated to each flat owner. For Gaursons Promoters Pvt. Ltd.

—
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C) Solid waste generated from each flat is collected using the
respective dustbins for Dry and Wet Waste.

D) A total of 58 dustbins, each of 220 liters capacity and equipped
with wheels, have been provided for the purpose of collecting
garbage from the project.

E) Waste Segregation techniques have been undertaken by GPPL by
categorizing various types of waste such as Biodegradable, Non-
Biodegradable, Recyclables, Hazardous, and E-waste within the
Project.

F) Biodegradable waste, sorted and segregated, is subsequently
converted into compost via the Organic Waste Composter
(Hereinafter as “OWC”) installed at the site and utilized in the
Horticulture within the Project.

G) Other segregated wastes like Non-Biodegradable, Recyclables,
Hazardous and E-waste etc. are appropriately managed and
subsequently handed over to the respective Waste Handling

Agencies.

ORGANIC _WASTE COMPOSTER / OWC MACHINES &

UTILISATION OF MANURE FROM OWC MACHINES

H) The OWC Machine Room / Garbage Room is located underneath
Tower-1 in Basement 1. The map for the OWC Room's location,
has been approved and sanctioned from Greater Noida Authority.

I) Two OWC Machines of 1000 Kg/day Capacity Each have been
installed at the Project to manage total solid waste generated i.e.
approximately 5130 KGs (out of which about 2000 kg/day is

biodegradable).
For Gaursons Promoters Pvt. Ltd.

PM« E‘Lhorised Signatory
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J) OWC Machine installed in the project is of Make -SMS Hydrotech
from Faridabad. Daily electricity consumption of each machine is
around 40 -50 Units considering 12-14 Hours Operation per day

K) The Manure generated from OWC Machine is used in landscaping
areas within and outside the Project. The excess manure is being

handed over to the garbage vendor for self-use/sale.

ODOUR CONTROL MEASURES

L) Bleaching Power and Anti Odour chemical are being administered
daily within the Project premises for sanitation and cleaning
purposes.

M)The issue of unpleasant Odour s emanating from the area has been
addressed by rectifying air leakages in the Garbage Room. Regular
use of Anti-Odour Chemicals and Bleaching Powder has been
implemented in the Garbage Room.

N) The logbook detailing the issuance of Anti-Odour Chemicals and

. Bleaching Powder to the Garbage Agency is being maintained by
GPPL.
O) The repair and maintenance work for the ducting system is

conducted periodically.

10.That it was after the aforesaid reply dated 03.11.2023 was posted by the

Project Proponent in compliance of notice dated 16.09.2023 by the
Regional Officer, UPPCB, Greater Noida, a notice dated 01.11.2023
issued by The Chief Environment Officer, UPPCB, Lucknow was
received by the Project Proponent on 7.11.2023. The Project Proponent
responded to the notice dated 01.11.2023 vide a reply dated 28.11.2023
addressed to the Chief Environment Officer, UPPCB, Lucknow. True
Copy of the Reply of the Project Proponent dated 28.11.2023 in
compliance of notice dated notice dated 01.1 F.20234ssued by te € Rigr -
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Environment Officer, UPPCB, Lucknow is marked and annexed hereto
as is marked and annexed hereto as Annexure: P/4.

11.That it is most humbly submitted that the Joint Committee constituted by
this Hon’ble Tribunal in the present OA submitted its report vide an email
dated 07.11.2023. Since the Report was compiled by the Joint Committee
before the notice dated 1.11.2023 issued by the Chief Environment
Officer, UPPCB, Lucknow was received by the Project Proponent, the
said response is not recorded in the report submitted by the Joint
Committee.

12.That the main observations made by the Joint Committee in the said

report and the response by the Project Proponent are summarized below:

S.N.

MAIN OBSERVATIONS
OF THE JOINT
COMMITTEE

RESPONSE TO THE
OBSERVATION BY THE
PROJECT PROPONENT

Project has installed organic
waste converter (OWC)
Machine for processing and
disposal of municipal solid
waste generated from said
project in basement. One
exhaust pipe/ ducting is
provided for same, which

opens on the top floor.

The Organic Waste Composter
(OWC) /Garbage Room, which is
located underneath Tower-I in
Basement 1 is duly approved and
sanctioned by Greater Noida
Authority. True Copy of the
sanction

plan
GNIDA has

approved by
already been

annexed above.

It was observed that there is
a gap in the joints of the
duct/Exhaust pipe installed
the waste

for organic

converter (OWC) section,

The issue of unpleasant odors
emanating from the area has been
addressed by rectifying air
leakages and ventilation grills

cleaning work in the Garbage

Room and the proefitethateffect |

) ,.E'.,,.,v‘ HoT b
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due to which foul smell was

observed in the nearby area.

was annexed along with reply
dated 3.11.2023 in compliance of
notice dated 16.09.2023. True
Copy of Photographs of cleaning
of ventilation grills works and air
leakages repair are marked and
annexed hereto as Annexure:
P/S.

Project proponent has not
provided logbook of OWC,
consumption anti-smell

chemicals and copy of

approved map by GNIDA
with location of OWC

All the logbooks are being duly
and periodically prepared and
maintained by the Project
Proponent. The copy of logbook
of OWC,

consumption

copy of Log of
of
chemicals and copy of approved

map by GNIDA with location of

anti-smell

OWC has already been provided
b); the Project Prop(;nent along
with its reply dated 3.11.2023
and reply dated 28.11.2023. True
Copy of Log Book of OWC
Machine and True Copy Log
Book of Anti Odor chemical and
bleaching power maintained at
site are marked and annexed

hereto as Annexure: P/6 (Colly).

For Gaursons Promoters Pvt. Ltd.

iuihorised Signatory
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Project proponent has not
provided generation of solid
waste per day, details of
disposal of solid waste (dry
and wet), Capacity of OWC
and duration of operation of
OWC per day, Details of

disposal of manure as
informed to be produced by

OWC installed at project.

The Project Proponent has
installed OWC Machine of SMS
Hydrotech make, all the technical
details viz a vis the capacity,
operation etc of the said machine
have been provided along with
of

generation/ disposal etc by the

the details solid waste

Project Proponent along with

reply dated 3.11.2023 in

compliance of notice dated
16.09.2023. Copy of
Technical of OWC

Machine marked

True
Details
are and
annexed hereto as Annexure:

{5/ %

13.That it is most humbly submitted that in the light of the aforesaid facts
and circumstances along with supporting annexures, it is evident that the
Project Proponent is meticulously maintaining the Organic Waste
Composter (OWC) /Garbage Room, which is located underneath Tower-
[ in Basement 1 and the same is duly approved and sanctioned by Greater
Noida Authority. The Manure generated from OWC Machine is used in
landscaping areas within and outside the project by the Project

Proponent. Whereas the excess manure is handed over to the garbage

vendor for self-use/sale. For the sanitizatignand-eleanhness-purpeses of

P34 N O, "
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the Garbage Room and for preventing odor, the Project Proponent uses
bleaching powder along with anti-odor chemicals on a daily basis.
Additionally, the Project Proponent has arranged for Solid Waste
Management in strict compliance with the regulations stipulated in the
Solid Waste (Management & Handling) Rules, 2016 published on
08.04.2016 by Ministry of Environment, Forest and Climate Change
(MoEFCC), New Delhi. Thus, it is it is clear beyond any reasonable
doubt that present OA is based on concealment of material facts by the
Applicant and further the Project Proponent is not in contravention of law
qua the Solid Waste Management/Disposal at the Project, further the
temporary issue of odor also stands fixed. Hence it is most humbly
prayed that this Hon’ble Tribunal may kindly be pleased to dismiss the
present OA with cost.
14.That the answering Project Proponent seeks leave of this Hon’ble
Tribunal to reserve its right to amend/modify/supplement the present
reply and supporting annexures if the need arises for the same during the
course of pendency of the above Cal?—%?%i% rgﬁs ﬁgv}%oﬂé}?g’%‘@his
Hon’ble Tribunal. g\/
%ﬁéd Signatory
AUTHORISED REPRESENTATIVE
(M/S GAURSONS PROMOTERS PVT LTD)

=N

CPS LEGAL (ADY ES & SOLICITORS)
ADVOCATES FOR PROJECT PROPONENT
OFF: E-78, LGF, EAST OF KAILASH,

NEW DELHI - 110065

MOB: +91-9205725659, +91-8550936358
EMAIL: INFO@CPSLEGAL.IN

THROUGH

PLACE: Ghaziabad
DATE: 26.12.2023

10
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 465/2023

“IN THE MATTER OF :
ASHISH SHARMA APPLICANT
NOTARIAL VERSUS
STATE OF U.P. RESPONDENT
AFFIDAVIT

[, Dhruv Gupta aged about 26 years, S/o Late Shri. Arvind Kumar Gupta
working as Assistant Manager - Legal with the Gaursons Promoters Pvt Ltd
at Gaur Biz Park, Plot No.1, Abhay Khand-II, Indirapuram, Ghaziabad-
201014, Uttar Pradesh, do hereby solemnly affirm and declare as under:

1. That I am the Authorized Representative of the above named Project
Proponent- M/s Gaursons Promoters Pvt Ltd in the above captioned OA
and am well conversant with the facts of the case as per the knowledge
derived from the records maintained by the office of Project Proponent-
M/s Gaursons Promoters Pvt Ltd and [ am competent to swear the present
affidavit.

2. That I say that the contents of the accompanying reply have been drafted

by my counsel under my instruction and contents of which are true and

+ correct and no part of it is false and nothing material has been concealed
therefrom.

3. That I say that all the annexures annexed thereto are true copies of their

originals.
For Gauraons@wwt. Ltd
REEQONENT. ..,
VERIFICATION:

Verified at Ghaziabad on this 26™ day of December, 2023 that the contents
made in this Affidavit are true and correct to my knowledge and no part of
it is false and nothing material has been concealed therefrom.

For Gaursons P@t}{» th. Ltd
ATTBSTED

" DEFITONENT
H AULNOrise Ignaiory
Munendra Kumﬁ@odla norsedad oigi

Advocate
Dist. Court G.B.N.

2 6 DEC 2073




Annexure P/1

G/ \URS(

your own world

CERTIFIED TRUE COPY OF THE RESOLUTION PASSED AT THE DULY
CONVENED MEETING OF THE BOARD OF DIRECTORS OF M/S GAURSONS
PROMOTERS PRIVATE LIMITED HELD ON SATURDAY 04.09.2021 FROM
09.20 A.M. TO 09.35 A.M. AT THE CORPORATE OFFICE OF THE COMPANY
AT GAUR BIZ PARK, PLOT NO-1, ABHAY KHAND-II, INDIRAPURAM,
GHAZIABAD,

“RESOLVED THAT Mr. Dhruv Gupta S/o Arvind Kumar Gupta (AM-Legal)
of the company whose specimen signatures duly attested are appended
below, be and is hereby authorized on behalf of the company to appear
before any Court of Law, consumer forum, tribunal attend hearing give
statement /undertaking / affidavit / reply / vakalatnama / POA/further
authorization and sign all documents/letters in respect of law matters as
and when required by the Company.

‘FURTHER RESOLVED THAT Mr. Dhruv Gupta (AM-Legal) Authorised
Signatory of the company be and is hereby authorized to sign ,execute, all
the agreements, papers, resolutions, etc. as may be required for the
above said purpose

RESOLVED FURTHER THAT this resolution will be valid till Mr. Dhruv
Gupta is in employment of the company.

Certified true copy
For Gatﬂns Promoters Pvt. Ltd

\.

M.no-19013 DS W

(Signed & accepted)
(Dhruv Gupta)

bt
(Signed&\ﬁ}t}tcsted) '
(Veenu Gupta)

GAURSONS PROMOTERS PRIVATE LIMITED
~ Gaur Biz Park, Plot No.-1, Abhay Khand-II, Indirapuram, Ghaziabad - 201014 (U.P) India
y U45200DL2006PTC157197 +91-120-434 3333 1800 180 3052
GAU R CITY_Z customercare@gaursonsindia.com gaursonsindia.com

101, 1st Floor, Ashish Comm. Complex, Plot No-2/3, LSC New Rajdhani Enclave, Delhi-110092

REAL ESTATE | RETAIL | EDUCATION | HOTELS | SPORTS | INFRASTRUCTURE | MEDIA
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5p SECA2 NOIDA SO 201309,  NTE

Counter Hoxl,08/11/2003,12:05 G U RS
1o:DHIEF EWVIRONNENT DFFICER,.

FIH: 226010, Goali Hagar 50 your own world

From:BAES mh 8\" ‘ :
o& .

Ht:1950ms . or
fet:a7.20{CashiTaxs7.20 é%_.}\.
£Track on el indiapost.gov. in) /@3
To ‘ a\ Dated- 03.11.2023

The Regional officer, Greater Noida

Uttar Pradesh Pollution Control Board,

A-1, First Floor, Commercial Complex, Sector Beta-2,
Greater Noida-Gautam Buddh Nagar (UP).

Sub : In response to your letter dated 16.09.2023 bearing reference number 696/NGT-67/2023
concerning compliances of order dated 03.08.2023 passed by the Hon'ble National Green
Tribunal in (OA No. 465/2023 Ashish Sharma Versus-State of UP) in the Group Housing
Project 14th Avenue / GC 14 “Gaur City 2" at Plot no.-GH-03, Sector-16C, Greater Noida

(U.P)
Ref 1. Your Letter no. - 696/NGT-67/2023 dated 16.09.2023 (Annexure 1)
2. Log Book Copy of Solid Waste Management Works (Annexure 2)
3. SOP Issued to Garbage Agency document (Annexure 3)
4. Technical Details of OWC Machine (Annexure 4)
5. Approved Sanctioned Map from Greater Noida Authority (Annexure 5)
6. Purchase order of Anti Odor chemical and bleaching power (Annexure 6)
7. Photographs of OWC Machine in working condition (Annexure 7)
8. Photographs of Solid Waste Management System at GC 14 Site (Annexure 8)
9. Photographs of Manure Use in Horticulture Area within Project GC 14 (Annexure 9)
10. Photographs of Garbage Room Deep Cleaning Work After Work Completion in Evening
(Annexure 10)
11. Photographs of ducting work maintenance work (Annexure 11)
12. WO & Payment details of Maintenance Contract of Duct Work (Annexure 12)
13. Log Book of Anti Odor chemical and bleaching power maintained at site (Annexure 13)
Respected Sir,

With reference to the above subject, we would like to inform that we have developed a Group Housing
Project “Gaur City 2” at Plot no.-GH-03, Sector-16C, Greater Noida (U.P.).

In view of your Letter no. - 696/ NGT-67/2023 dated 16.09.2023 which was received on 28t October 2023,
we would like to state that the project GC14 (14t Avenue) consists of total 21 towers comprising of a total of
4693 flats. Presently, there are 3800 families residing in these complexes..

1.

As per the calculation sheet below, total solid waste generated is approximately 5130 KGs out of which
about 2000 kg/day is biodegradable waste. Two OWC Machines of 1000 Kg/day Capacity Each have
been installed to manage this waste. (Please Refer Annexure 2).

for Gauxsons P orpoters pvt. Ltd.

Authorised Signatory
GAURSONS PROMOTERS PRIVATE LIMITED
Gaur Biz Park, Plot No.-1, Abhay Khand-ll, Indirapuram, Ghaziabad - 201014 (U.P) India
G U45200DL2006PTC157197 +91-120-434 3333 1800 180 3052

customercare@gaursonsindia.com gaursonsindia.com

G A U R c I TY - 2 101, 1st Floor, Ashish Comm. Complex, Plot No-2/3, LSC New Rajdhani Enclave, Delhi-110092
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, 1995-2070
OWC Machine Calculation - GC 14 / 14th Avenue
Description Unit Particulars
Occupied No. of Flats Numbers 3800
Average Occupancy / Flat Numbers 4.5
Total Population Numbers 17100
Residential Refuse (As per NBC 2016) ggv / Capita /|4
Estimated Waste Generated Kg / Day 5130
Estimated Organic Waste Generated (40%) Kg / Day 2052
Estimated Inorganic Waste Generated Kg / Day 3078
Capacity of OWC Machine Installed at Site Kg./Day 2000

The Solid Waste Management System implemented at the site is detailed in the SOP issued to the
Garbage Agency appointed for such purposes. (Please Refer Annexure 3).

OWC Machine installed in the project is of Make - SMS Hydrotech from Faridabad. Daily electricity
consumption of each machine is around 40 - 50 Units considering 12 - 14 Hours Operation per day. (For
Technical Details Please Refer Annexure 4) '

The Manure generated from OWC Machine is used in landscaping areas within and outside the project.
The excess manure is being handed over to the garbage vendor for self-use/ sale.

The OWC Machine Room / Garbage Room is located underneath Tower I in Basement 1. The map
depicting the OWC Room's location, as approved and sanctioned from Greater Noida Authority is
attached herewith as Annexure 5.

Bleaching Power and Anti Odor chemical are being administered daily within the project premises for
sanitation and cleaning purposes. A copy of Purchase order of Anti Odor chemical and bleaching power
is attached herewith as Annexure 6.

In extension of the aforementioned practices, we have diligently arranged for Solid Waste Management
in strict compliance with the regulations stipulated in the Solid Waste (Management & Handling)
Rules, 2016 published on 08.04.2016 by Ministry of Environment, Forest and Climate Change
(MoEFCC), New Delhi (actual site images are annexed as Annexure 8) details of which are as follows :

*  We are providing two distinct dustbins (Green and Blue) to facilitate waste segregation, primarily
categorized as Dry and Wet Waste, allocated to each flat owner.

*  Solid waste generated from each flat is collected using the respective dustbins for Dry and Wet
Waste.

¢ We are undertaking Waste Segregation techniques by categorizing various types of waste such as
Biodegradable, Non-Biodegradable, Recyclables, Hazardous, and E-waste within the Project.

*  Biodegradable waste, sorted and segregated, is subsequently converted into compost via the
Organic Waste Composter installed at the site (Images annexed as Annexure 7) and utilized in the
Horticulture within the Project. (Images annexed as Annexure 9)

e  Other segregated wastes like Non-Biodegradable, Recyclables, Hazardous and E-waste etc. are
appropriately managed and subsequently handed over to the respective Waste Handling Agencies.

For Gaursons Xomoters pvt. td.

GAURSONS PROMOTERS PRIVATE LIMITED ‘s\hok‘
Office No.-101, First Floor, +91-120-434 3333 /
Ashish Commercial Complex, Plot No-2/3, 1800 180 3052 © e -od Signatory

LSC New Rajdhani Enclave, Delhi-110092 customercare@gaursonsindia.com
Gaur Biz Park Plot No.-1, Abhay Khand-I, gaursonsindia.com
GA U R c ITY - 2 Indirapuram, Ghaziabad - 201014 (U.P) India U45200DL2006PTC157197
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8. A total of 58 dustbins, each of 220 liters capacity and equipped with wheels, have been provided for the
purpose of collecting garbage from the project.

9. The issue of unpleasant odors emanating from the area has been addressed by rectifying air leakages in
the Garbage Room. Regular use of Anti-Odor Chemicals and Bleaching Powder has been implemented
in the Garbage Room. Images depicting the deep cleaning process are appended to this letter as
Annexure 10.

10. The logbook detailing the issuance of Anti-Odor Chemicals and Bleaching Powder to the Garbage
Agency is annexed herewith as Annexure 13.

11. The repair and maintenance work for the ducting system is currently in progress and is expected to be
finalized within the next ten days. Images of the maintenance work is annexed herewith as Annexure
11, accompanied by the Work Order Copy and Payment Details to the contractor, provided as Annexure
12,

In view of the above details and clarifications, we respectfully request your esteemed authority to render
. this complaint null and void.

Thanks,

Yours sincerely,

Fordls SedyseerrrEmentete\tviiiltd

d—s/ E\IS&
(Authorize 1%@%)&)5“ Signatory

Mob-991164069
Encl.as above

CCTo:

The Chief Environment Officer,

Uttar Pradesh Pollution Control Board,
T.C. ~ 12V. Vibhuti Khand,

Gomti Nagar, Lucknow -~ 226010

GAURSONS PROMOTERS PRIVATE LIMITED
< Gaur Biz Park, Plot No.-1, Abhay Khand-ll, Indirapuram, Ghaziabad - 201014 (U.P) India

U45200DL2006PTC157197 +91-120-434 3333 1800 180 3052
customercare@gaursonsindia.com gaursonsindia.com

GA U R c ITY - 2 101, 1st Floor, Ashish Comm. Complex, Plot No-2/3, LSC New Rajdhani Enclave, Delhi-110092

HEAEF ECTATE | DETANI | ERLICATIAN | LIATEI € I MREF | FANTDACTIRA | CONDTC | EMEDEY



> @
urmfau
25 ﬂzimg‘ 7
= TR Rt i
= e ; rogrpateeneida@unne ...W
.,1:5’/7/7nr‘r%’7‘ iy “test

dyar 4 ' ity Rid1-2 L
" ey apdlye 1), i
.,\

f::“ : ﬂ w003, W{M -z{
ﬁ\"‘; 1‘“‘ 1'2‘ e A AR UA No-465/2023 Ashish Sharma Versus State of
2y rno;::'ah: s REATE 03.08.2023 @ I o g 4| _ I

s qRator @ i o Sufe B

»Fmﬁ&ﬁammnﬁmrﬂlﬁ\ fez HIvS!
ﬁ’fﬂSancnoncdmaqum‘\’ﬁgQSmcuonedmapﬂ it

s.mmmmﬁmmmwwﬁRMIkm._

Wﬁ?mwwﬁﬂ;;@@ﬁW$mtmmum |

7. wREsT angfire 2016

27, @ P @1 R R e
nyammwﬁammakwegmﬁmm@m
SF e o e v o, e e
{qﬁmﬁm;ﬂﬁ“mm‘ﬁwwﬁmw*mﬁMW
Freafefere wfial & oo 2 Fréfe R =

R | o o |
x"”w\}v‘ e afva o Jufie @ dreRY wid R Ae W 3R AR @
e Roan e oran wan, s ot s P, 2016 B SR
'é’a Seregated at source MR €, Prawgar

o SriaE i 1

%
\ii’"o*" g

!Ul‘lill- &R’lb- 12 ﬂ, m vy, 'lm TR, T 2010 h m‘z

|}

www.uppch.in



Annexure P/4
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To Dated- 28.11.2023
The Chief Environment Officer

Uttar Pradesh Pollution Control Board,

T.C.-12V, Vibhuti Khand,

Gomti Nagar, Lucknow-226010, Uttar Pradesh

Sub : In response to your letter dated 01.11.2023 bearing reference number H02563/C-1/1514
concerning compliance of provisions of the Solid Waste Management Rules 2016 in the
Group Housing Project 14t Avenue/GC-14, “Gaur City 2” at Plot No. GH-03, Sector-16C,
Greater Noida, Uttar Pradesh

Ref Your Letter no. - H02563/C-1/1514 dated 01.11.2023 (Annexure 1)

Receiving Copy of Letter No. 696/ NGT-67/2023 dated 16.09.2023 (Annexure 2)

Reply Letter Receiving to Pollution Control Board - Greater Noida (Annexure 3)

Reply Posted via Speed Post to Pollution Control Board - Lucknow (Annexure 4)

Photographs of cleaning of ventilation grills works and air leakages repair (Annexure 5)

Log Book Copy of Solid Waste Management Works (Annexure 6)

Log Book of Anti Odor chemical and bleaching power maintained at site (Annexure 7)

Approved Sanctioned Map from Greater Noida Authority (Annexure 8)

PN BN

Respected Sir,

We are writing in response to the above referenced letter sent to us by your esteemed office in
compliance with the order dated 03.08.2023 passed by the Hon'ble National Green Tribunal in the OA
No. 465/2023 Ashish Sharma Versus State of UP.

We wish to bring to your records that we had received the letter dated 16.09.2023 bearing reference
number 696/NGT-67/2023 dated 16.09.2023 sent to us by the Uttar Pljadesh Pollution Control Board,
Greater Noida only on 28.10.2023. (Receiving Copy of which is attached as Annexure 2).

The reply to the said letter dated 16.09.20123 has been duly submitted by us vide our letter dated
03.11.2023 (Receiving Copy of the same is attached as Annexure 3) and a copy of the same was also
sent to your esteemed office, at Lucknow via Speed Post on 04.11.2023. (Copy with Speed Post Receipt
attached herewith as‘Annexure 4)

In View of the above the Company has already responded to concerns mentioned in this letter which are
again stated as follows:-

1. The issue of unpleasant odors emanating from the area has been addressed by rectifying air leakages
and ventilation grills cleaning work in the Garbage Room. (Photos of the same attached as Annexure

5) - . ® ¥ R ‘ , - .
2. Log Book copy of OWC Machine is submitted as Annexure 6 For Gaurso : imite
g Py . rore ns Promoterxnvate Limited
} M
uthorised Signatory
GAURSONS PROMOTERS PRIVATE LIMITED /nﬁ: | "_
. Gaur Biz Park, Plot No.-1, Abhay Khand-II, Ipﬂ#apuram, Ghaziabad - 201014 (U.P) India
U45200DL2006PTC157197 +91-120-4344333 1800 180.3052

GA U R c ITY . 2 customercare@gaursonsindia.com gaursonsindia.com

101, 1st Floor, Ashish Comm. Complex, Plot No-2/3, LSC New Rajdhani Enclave, Dethi-110092

L e i O —
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4. The OWC Machine Room / Garbage Room is located underneath Tower [ jn Basement 1. The map
depicting the OWC Room's location, as approved and sanctioned from Greater Noida Authority is
attached herewith as Annexure 8

The Company is diligently maintaining the Garbage Room and using bleaching powder along with anti.
als on a daily basis. Therefore, we respectfully request your esteemed office not to take any

coercive action against the Company and withdraw the averments made in the subject letter. We further

Téquest your good office to schedule a site inspection should you require a physical verification of facts,

Thanks,
Yeuss sincereiys — .
®
Y
JJFor Migg Rttt

(Authorizéd Signatmw
0b-9811@§92§ R :. . e

Encl.as above

CCTo:
e Regional Officer o
Uttar Pradesh Pollution Contro] Board, P
A-1, First Floor, Commercial Complex, Sector Beta-2 -
Greater N oida-Gautam Budh Nagar, Uttar Pradesh *‘3;% PG
2. District Magistrate-Gautam Budh Nagar \,\

GAURSONS PROMOTERS PRIVATE LIMITED.
Gaur Biz Park, Plot No.-1, Abhay Khand-}, Indirapuram, Ghaziabad - 201014 (U.P) India
U45200DL2006PTC157197 +91-120-434 3333 1800 180 3052
G A u R CITY‘ 2 customercare@gaursonsindia.com gaursonsindia.com

101, 1st Floor, Ashish Comm. Complex, Plot No-2/3,L5C New Rajdhani Enclave, Delhi-1 10092

REAL ESTATE | RETAIL | EDUCATION | HOTELS I NBFC | CONTRACTING | SPORTS | ENERGY

i



62

S 9k Yoy ugNv e 918
S UTTAR PRADESH POLLUTION CONTROL BOARD

W 29

wad Wem //ﬁ)f B3y )C ) Y /2023 fais 0}////34 2.2

[
it 14w, TR R,
Wife so—ohoy@o—03, Qace—16%N,
e Ager IR, NaggTR |

fava- ofw sftre gasaw Ram, 2016 @ wifderY & IFqurer i AR 9 @
e A
SRE favgs w0 w sRa AfeRer gIRy logo vio—465 /2023 iy ¥ 99H

Jo%0 I T A N gIRa amdw RS 03.08.2023 T W TEW B BE Y| 99 B

sques § uRAwE Ho 14 @Ry AR Rd-2, @ Ho-silotho—03, UeR AN IR,

Mg TR | W o uRrs & YeuE @ FRaReT & SRm wewd 9 89 @ we ¥

Mo s &R e, ¥ el # farefim arg sfogo wwa—465 /2023 ey v

T e A oo A 81 aem | w0 THoshodio g1 Wi e faie 03.08.2023

& Jqued § wgw 9l R Rrenfed Ro /7o), MawggTR, Ry s

(zareea), Yex Aven seifie e witeo, e e, Sovo wgww =T 918, Jex

e R aRA & Flier RAis 14.00.2023 B AN sierd IRATT YIS FH SuRAlY

# far mamy

g e 3 <km wRae @ wifia o sfe @ demm wd Paro @

e # #e ) oRare o 9 grr PefoRea il o -

1. BRI ORI B YA TF IMIHae Facy S ¥ Wi g 3 fredn 3
wfid Sac U3y P SageH SfUd YR (TR TR) § R & SfY iR O Wid w8l
TR T, IR Fr enifd ¥

2. IRATST g1 TS 9 FaR @ Harer & AIgS, TR Wid Biieed @ feen
Tl IS U9 WiftieR g1 Wigd A A 9f s Wi A § fafea e @
faavor Suerer T8 e Ty

TR RIS P IRFTER e wwga 5 9 8g vd Pdgor § o
™ P P P gg & ewfan, YR Aver onfaa @ w696/

THoshodlo—67 / 2023, faAI% 16.00.2023 gRT Afew My frar e &, b=y wRAreFT gRr

P13 aforscr Wi € fsar man 2 | wRaST g O aruRe were PR, 2016 AU

B WA 78 AT W@ 2

A @ gfieTa vEd gy & prfed g uRaer @ Ry wafaer (wkem)
Jferfram, 1986 JTRANRT 91 GUTd oRIAl & st PRI fFY W @) gy ) TE
gl

T O IoRre & FRaRer 8 v, 9 W@ werary oRads wErer, WA
PR B ARG Ho-1357(f) RATE 08042016 ERT SN R yeRE Pram 2016
g 8 o R 08.04.2016 | W R | St ARG B srnta WY Ak e

@1 frmrgar g fremor far aen wferfa @1 5w W ¥ Soso e Pris
A3, TETe gV W0 W R e mr @

Aofio—12d, fngfey @vs TC-12V, Vibhuti Khand,
mm 272032522;&91 2720681 T 22010
: : . ) Phone : 2720831, 2720828, 2720691
1 0522-2720764 Fax  :0522.2720784 e

g—-ﬁ?'l : info@uppch com] website: www.uppcb.com e.mail : ifo@uppcd.com] websita: www.uppch.com




63

w10 sfeeor grT fte andw R 03.08.2023 ¥ SR Fide vg Sy aRne e
w2016 & wfdust &t yfiftaa 5 oM 8 wafaRer (eRerr) o, 1986
a gRI-5 @ afa e ol 6 o &

1. U8 & aRaor dad 14 vay, iR Rid)-2, wite Fo—sNovao—03, Jaex—16, A
Rreg wem =marerm ¥ @rg @R @i 9w R ry)

2 & & aRarer A 14 1y, IR Rd-2, @ife Fo-SNoTh0-03, Trev—1eeft, Fex
AT A, MerggTR ¥ o e & Frary &g TR Rite aawen &9
aF W0 5000 /— W A R & el afgff =& 7 3R av & Ry

SWIE Pl 3w A e Wi 39 9 Wi @ 15 R @ sy A1
mﬁﬁﬁaﬁlﬁuﬁamﬁﬁ?ﬁwwmﬂmﬁmﬁm
et 3 gfe o & s, R vt Serafie w9 39 06 T @ @1 &)

e IRE @ sraesiwr Bl

21



64

Annexure P/5

Annexure 5 - Photographs of cleaning of ventilation grills works and air leakages repair
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ggnexure P/6 (Colly)

Monthly Report - Solid Waste Management

Name of Vendor- @fr?()& M,\?r!\rro Name of Operator - WWTD\LA.QI\! Project Name - 14th Avenue - Gaur City 2
Total No of Flats- Dv @00 Occupied no. of Flats- ER AR Month & Year -
Time of Startof | Bio- Degradable | ¢ Site Clearance

r S AM Approx.inkg ; | em =
01529 | BHTZo % S0 [25 (0 64 §:33
p2-522 | Q10 320 1 350 (2880 2279 AT 5140 0=
e 382" 8 105 136 [ Qeo 2oyt 2ucd AT BN
e\ 5 23 B3 00 1aglo [29€ 1 2316 2600 ¢4 ooo S 36 o
0SS 29 s 1 82C [ 1430 L2010 2323 (499> S 30 183
of: S-23 w,, 20 L @eso e 1379¢C 2\ 8y 6>16Y SinlS 119
0}-5-23 r 18 |20 [138° LYoo 245V GSo9F | 5:30 134
03523 B, 30 X L350 129 78 21\\q AN 520 EEXS
09 $23 §-u 1%2< [ 1ate 1 2820 [943) @S> 085 5 :3C 1 8t
\p. $-.27 A 1690 |29¢ l2Yyfbe 22379 6>¥V¥91T | 5!yp 119
1 232 5ol L% 10 230 XK K. 60bhk 3o 16 D, | Qb oL
9529 Q1o AEXS 1280 I\ 196 2\ 27 b AN ] S'yo 192 e — |9ty — | 2w
19:5-29 &' 20 13 20 12320 1\ Svou 256\ ANEN 538 \@9 o S, LT
4.5 29 8o % to AL < 12 232 |2%\% oo~ §..30 192 o Do Y Lol
1 S §-29 8.k | geo LUl 12.7%¢ 2 < AR 5.i8¢ K] o Sounyn [

'S -23 Bl _ 1 920 Lyas X 2\19 b 9> L. 30 179 ot Dot | entry
3-5-23 H .28 \Bue | tuaq 1 214t 22 4t Gy | S5:3¢C 192 o~ Mo | @o T
1523 [ Bl \F1s [ rade 12 180 [ 23 290 CFNL | &30 199 o [ Qs tr ot
9.2 8: o0 (AT [ \e0 (& 3710 2\ onA.H 5!3% L3S it M-t VA

527 3. 10 1SN0 L6 [ X Doty 237 2 . g 1y \pxX O S QoA
215 2D 3708 M [iRex EAD AU L T >J5 L/30 \89 oA ¢ i Lo sBtN.
2282 8!20 1FuY [ (235 \ 4o &0 26 3% Gt 1S | 5!28 R 7K S | Siena
23523 BloS \F82 [1578 12240 _2t79 © 7909 £'30 L3y M g b St
2y 27 B LY 1£9S  [129F5 (2e7¢ 21653 WA 528 L3E Pl | g SeXomn
25 27 m:g 1 F6S | 1yto |12 £80 2504 AR S yo | BY g | s Lol
oS 2| (29 XIS 1285 2240 2342 QvisY (R 192 M gh~r— S GEM
98827 810 1910 | Y20 11978 2079 YV722| <o'20 (%Y L | shra— ~eAvA_
29-5-27 B, IS 1020 [ 143y | Lo 22 NL bV 1{Th S, 4o 179 i gl Loty
Jo S 27 Ao 1790 28 EKEY 230 cJ N5 S35 166 M Stre—"7 S
5523 geop (000 (410 120sD X369 GI35S 5 4o 18y =
Details of Consumables and maintenance works:
Note- 1. Separate dustbins (220 Kg. capacity each) should be available for Dry Waste, Wet Waste, E-Waste and Lamps/Battery

2. The site should be properly ventilated and in hygienic condition
3. Brief details about the Solid Waste _Smsmwm_sm:» Process & the Vendors contact should be displayed at the site.
..mﬂm
Name & Signature, ~ SENY
/«A?NZA&,.W..?&K\?/\‘
Gi&m:ao: eto!
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Monthly Report - Solid Waste Management

Name of Vendor- Name of Operator -

Total No of Flats- “ w oo Occupied no. of Flats- w mﬂ o0

Project Name -

Month & Year -

14th Avenue - Gaur City 2
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Details of Consumables and maintenance works:
Note- 1. Separate dustbins (220 Kg. capacity each) should be available for Dry Waste, Wet Waste, E-Waste and Lamps/Battery
2. The site should be properly ventilated and in hygienic condition
3. Brief details about the Solid Waste Management Process & the Vendors contact should be displayed at the site. 8
I\_SS
Name & Signature (9] 7
Py h.

(SWM Vendor)

b
T Qbs. s.m + oF




26

68

B ..I..'-Mvhn‘!}#

Monthly Report - Solid Waste Management

Name of Vendor-

Total No of Flats-

Brmg Ladies

g 00
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Occupied no. of Flats-

3800
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Month & Year -

14th Avenue - Gaur City 2
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Details of Consumables and maintenance works:
Note- 1. Separate dustbins (220 Kg. capacity each) should be available for Dry Waste, Wet Waste, E-Waste and Lamps/Battery
2. The site should be properly ventilated and in hygienic condition
3. Brief details about the Solid Waste Management Process & the Vendors contact should be displayed at the site. 7 T:Oﬂ
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Monthly Report - Solid Waste Management
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Details of Consumables m:m maintenance works:
Note- 1. Separate dustbins (220 Kg. capacity each) should be available for Dry Waste, Wet Waste, E-Waste and Lamps/Battery
2. The site should be properly ventilated and in hygienic condition
3. Brief details about the Solid Waste Management Process & the Vendors contact should be displayed at the site.
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Details of Consumables and maintenance works:
Note- 1. Separate dustbins (220 Kg. capacity each) should be available for Dry Waste, Wet Waste, E-Waste and Lamps/Battery
2. The site should be _u_.oum.:< ventilated and in hygienic condition
3. Brief details about the Solid Waste Management Process & the Vendors contact should-be displayed at the site.
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Monthly Report - Solid Waste Management

14th Avenue - Gaur City 2
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Details of Consumables and maintenance works:
Note- 1. Separate dustbins (220 Kg. capacity each) should be available for Dry Waste, Wet Waste, E-Waste and Lamps/Battery
2. The site should be properly ventilated and in hygienic condition
3. Brief details about the Solid Waste Management Process & the Vendors contact should be displayed at the site. L/ﬁm.w
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Details of Consumables and maintenance works:

Note-

1. Separate dustbins (220 Kg. capacity each) should be available for Dry Waste, Wet Waste, E-Waste and Lamps/Battery
2. The site should be properly ventilated and in hygienic condition .

3. Brief details about the Solid Waste Management Process & the Vendors contact should be displayed at the site.

(SWM Vendor)
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Annexure 7 - Log Book of Anti Odor chemical and bleaching power maintained at site
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Annexure P/7

1000Kg/day Bio Mechanical Compost Machine
Technical Specifications

Output Organic manure
e Inbuilt Shredder
e S.S Composting Tank
e Oil Tank
Machine Specifications e Heating System
e Climate Control System
e Two Single Phase Exhaust
Dimensions in Lx W x H (Ft) 9x6x6.5
Volume Reduction 80-90%
Capacity per day 100-1100Kgs
Power Consumption Load with
Shredder while feeding (10-15 H.P)
Power Consumption Load During (7.5-12 H.P)
Composting Process
Installation requirement Three phase electrical supply, vent for outdoor
exhaust
Control system PLC based control
Machine Operation Fully Automatic
Waste input & compost removal Separate door for waste input & separate door
provision for compost removal

33
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Heater system 6KW

Indirect Oil Heating

Composting method

Micro-organism based natural
composting

Processing time

Within 24hours

Other features

S.S Composting Tank

Oil level indicator

Temperature Controller and sensor
Humidity Sensor

Compost in composting tank Level
indicator

Machine Operation indicator

Treatable items

Food Waste, Fruits, Fruit peels, Plate Left
Over’s, Vegetables, Vegetable peels, Fish,
Fish bones, Chicken bones, Bread, curries,
garden waste (dried/wet leaves, small
twigs).

Untreatable items

Coconut shells, Metal waste, plastic,
glass, big bones, large
shells, petrochemicals

Warranty 12 Months
Geared Motor ABB / Bharat Bijli / Siemens / Crompton
PLC/electricals L&T, Siemens, Mitsubishi, Delta

(Contractors/HMI1/Wiring/Relay/ MCB)

Particle reduction Unit Blades

Special Alloy Steel
(Case hardened 45-55 HRC)

Steaming controller Uni

Senor based Panel controlled

Humidity Unit

Senor based Panel controlled

Canopy

Sound and Fire proof

34
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573\ National Green Triblinal Bar Association
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